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' Hon'ble Ms. MANORA
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| BENCH OF THE NATIONAL CO MPANV LAW TRIBUNAL ON 03.11.2017
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Lear ved Advocate Mr R&_]ESI’I ;faghaszya n’b Leam&d Admcate Mr Jayesh luch’-* b
present for Petitioner. None present ﬁ:rr Res;mﬁd&m -

F ' Petltmner is dlrected to serve nmme Qf datﬁ of hﬁanng on Respcndent and shali file- R

. proof of service.

_ Rﬂ?ﬂﬂdem shall file repl y wathm threc Weeks servmg cepy m advance tc; m:her side. - -

List the matter on 28 ] I 2017
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,Dat.e:ﬁ:i this the 3rd day of November, 2017,




